
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

SOUTHER ZONE AT CHENNAI 

 

Original Application No. 105 of 2022 (SZ)  

WITH 

Original Application No. 122 of 2022 (SZ) 

IN THE MATTER OF:  
 

Sunitha, Kerala  

… Applicant  
Versus 

Union of India and Ors.  
... Respondents  

WITH 
Ajitha, Alappuzha District  

… Applicant 
Versus 

Union of India  
Represented by its Secretary  

MoEF&CC, New Delhi and Ors.  
... Respondent 

 

 

INDEX 

 

Sl. 

No. 

Description Page No 

1. Copy of Report submitted to Kerala State 

Biodiversity Board on the Impact of Demolition of 

Kapico Kerala Resorts Pvt. Ltd. On Biodiversity of 

the Area with Special Reference to Migratory Birds. 

1-8 

 

Dated at Chennai on this 02nd day of December, 2022 

 

 

 

COUNSEL FOR 7TH RESPONDENT 

 

VIDYALAKSHMI VIPIN 

Standing Counsel for SEIAA, Kerala and KSBB 

No.GF-A, 19, Casa Major Road, Egmore, Chennai -600 008. 

Mobile :- +91-91767 90131 

E-mail: vidyalakshmij@wialegal.com 
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